SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the !nsolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

M/S GENUINE BUILDWELL PRIVATE LIMITED
RELEVANT PARTICULARS

1. | Name of Corporate Person GENUINE BUILDWELL PRIVATE LIMITED
2. | Date of Incorporation of Corporate Person 23/03/2007

3. | Authority under which Corporate Person Registrar of
is Incorporated/ Registered gistrar of Company (ROC)

4. | Corporate Identity Number / Limited Liability | U45200DL2007PTC161079
Identity Number of Corporate Person

5. | Address of the Registered Office and 886/2, 2™ Floor, East Park Road,
Principal Office (If any) Of Corporate Person | Karol Bagh, New Delhi 110005
6. | Liquidation Commencement Date of 05/12/2022

Corporate Person

7| Name, Address, Email Address, Telephone | Suman Kumar Verma

Number and the Registration Number of RZ-26P/205E, Lane No. 10, Indra Park,
the Liquidator Palam Colony, New Delhi - 110045
Mobile : 9716633301

Email : ipskverma@gmail.com

Registration Number :
IBBI/IPA-003/IPA-N00342/2021-2022/13657

8. | Last Date for Submission of Claims 04 /01/2023

Notice is hereby given that the M/s GENUINE BUILDWELL PRIVATE LIMITED has
commenced voluntary liquidation on 05 Dec 2022.

The stakeholders of M/s GENUINE BUILDWELL PRIVATE LIMITED are hereby
called upon to submit a proof of their claims, on or before 04 January 2023, to the
liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. Al
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Submission of false or misleading proofs of claim shall attract penalties.
Suman Kumar Verma

Place : New Delhi | Liquidator

Date :10.12.2022 Registration No. IBBp/IPA-OOB/IP-NOO342/2021—22/13657
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